INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

r

" REVISED CAUSE LIST OF SMC BENCH FOR 04-SEPTEMBER-2026 (FRIDAY)

BEFORE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER
AND HON'BLE RATNA DASGUPTA, ACCOUNTANT MEMBER

~ IN COURT ROOM 6

AT 2.30 PM
| Srl Appeal Number A$Z?:' ; Assessee Name | Remarks
1 [SA 133/MUM/2026| 2018-19 |[A] PRADEEP H. RAHEJA
2. 7740/%’:4/2026 2018-19 | [A] PRADEEP H. RAHEJA
3 | 4or4 /p}m’ /2006 | 2020-2L | [A] VINOD WADHUMAL MALKANI (E-FILE)
4| 623 4/|vI|m4/zoze 2018-19 | [A] WREN VERMA SANDEEP SHARMA
5 7496”,1'6?4/2026 2012-13 | [A] KHIMJI LAKHAMSHI SHAH
6 | sa08 /|vIuTJ?4 /2026 | 201516 | A] NAYANA PURUSHOTTAM PATIL
7 _7502/%?4 /2026‘ 2016-17 | [A] PREMCHAND PINJOMAL RAMRAKHYANT
8 7505/%’,; /2026 2021-22 | [A] RAM CHAND FULWANI
K 7508/;,6’:4/2026 2011-12 | [A] VIMALA GYANCHAND MADHANI
10 /NI"TJ“I‘W 12026 | 201819 {[A] KHUSHBOO ALKESH THAKKAR /
111 | oy /NII.IJI\VI 12026 2009-2010 | [A] PRIMROSE CO-OPERATIVE HOUSING SOCIETY LTD
12 | 2 armimy2026 | 201516 | [AT RANJANA VINODCHANDRA WALHE
13 7754/%‘;4 /2026 | 2017-18 | [A] SAURABH SANJAY PAWAR
14| 0 /Nllmfl /2026 | 202021 | [A] TECHNOCRAT CAPITAL
| 15  7780/le1?4 12026 | 2019-20 | [D] NIKUNJ VINAYCHANDRA SHAH
| 16 4576”,1'& 12026 | 2002-03 |[A] SUNIL SHANTILAL MEHTA
17 | as7mumy2026 | 201112 | [A] ANIUM KACHWALLA
,18 7664/&5?4/2025 2018-2019 | [A] TBRAHIM ABDUL RASHID SHEIKH
19 8032/'\;1'6’:‘4/2026 2018-19 | [A] LEENA FERNANDES

Assistant Registrar
A 04-Sep-2026|




